
RESERVED 

CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH  

Allahabad this the 114t̀  	day of Nt0n44-r- 1994. 

Hon'ble Mr. Justice B.C. Saksena, Vice—Chairman 
Hon,ble Mr. K. Muthukumar, Administrative Member 

Original Application no. 83 of 1992. 

1. Dilip Kumar,S/o Sri:Om Frakash,,Guard, Railway 
Quarter no. 511B, Lalitnagar, Allahabad. 

2. Fradeep Kumar Yadav, s/o Sri K.L. Yadav, R/o 
367/322, Mohatshimgani, Allahaead. 

Counsel for the Applicant Sri sunil Rai 

Vets us 

1. The Union of India through the General Manager, 
N. Rly. Baroda House, New Delhi. 

2. The Divisional Railway Manager, Northern Railway, 
Allahabad. 

3. The Senior Divisional Commercial Superintendent 
N. Rly Allahabad. 

The Senior Divisional personnel Officer, N. Ely 
Allahabad. 

The senior Divisional Accounts Officer, N. Rly, 
Allahabad. 

Reesponthnts 

Counsel for the Respondents sii A.V. Srivastava/F. Miathur 
Sri B. B. Paul. 

Alonciwith 

1 	Original Application no. 406 of 1994 

1. subhash Chandra, S/o Sri Raja Ram, R/o 
Distt. Allahabad. 

2. WioalflaWar, ..)/o R. Prasad, R/o 317, K 

407, Rajapur, 

D.S.A. Ground 

Versus 

1.Jhe Union of India through the general
1\. Rly , 3aroda House, New Delhi. 

2. 	The Divisional Railway Manager, N. Rly 

Manaier 

Allahabad. 

j>e9-' 	4. 

" 	5. 



"pplicants. 

tier US 

• 
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3. 	The se for Divisional 
N. Rly Allahabd. 

cial, Superintendent 

... Respondents 

	

3. 	Original Application 

	

1. 	Syed N zam Hussain, 
R/o Mo alla Chiktoli 
Japla, District Pala 

	

2. 	Ragubi' Sharan Kharw 
R/o 87 -A Shastri Co 

V 

I. 	anion of India, thro 
Railw• y Board, Bared 

2. Wire Ciarbeilgi.Sup  

3. Divis'onal Railway Manager 
Nawab Yusuf Road, Allahaba 

4. Seni 	Divisinal CcL..ercia 
N. R1 Nawab Yusuf 	ad Al 

	

4. 	Origi al Application no. 3 

	

1. 	Niral. Singh, SA A. Singh 
Ram Basic Vidalaya, Dargan 

of 1993. 

All Hasan, A/a 29 yrs. 
ussaindbad, P.O. 

Sri S. Sunder, A/a 33  ‘J!-- s. 
stt Mugalsarai. 

... Applicants 

ral Manaoer, N. f -dy 
New Deli". 

ent, N. Ely Baroda 

Northern Railway 

Superintendent, 
a ha bad. 

.... Respondents 

of 93 

a/a 30 Yrs, R/p 
Allahcbad. 

ComTie 

o. 11 

/o sye 
P.S. 

um. 

r, s/o 
ony, D 

S US 

gh Gen 
House 

rinten 

2. Thrak math Fandey, 
R/o 	Ilage Kewalpu 
Varan si. 

3. Kamla Kant Shukla, 
Vidyalaya, Daraganj 

4. Amar cath, S/o Mang 
Daraganj, Allahabad 

5. sushil Kumar Tripat 
Vili ge Lakshagrah, 
Dist . Allahabad. 

6. Shya. shanker Shukl 
Vais no Ashram Ram 
Alla abad. 

/o B.D pandey, A/a 30 Yrs. 
Post Beri-Visa, District 

S/o K.S. Tripatbi, R/o 
post L kshagarh (Handia), 

S/o ri H.S. Shukla, R/o 
asic 

di 

/o P.N shukla, R/o Ram Basic 
nlloh bad. 

R/o Ram Basic Vidyalaya 

dyalaya, Daraganj Distt. 

1. 	Undo of India through Se eral dianager Northern 

Rail Pay, Baroda Ho se, Ne Delhi. 



f 

2. Chief Commercial Superintendent, Northern Railway 
Baroda House, New Delhi. 

3. Divisional Railway Manager, N. Ely, Allahabad. 

4. Senior Divisional Commercial supreintendent 
N. 	Allahabad. 

... Respondents 

5. Original Application no, 380 of 1993 

1. 	Fazal Karim. '/o Mchd. Kadim, 	Village Chakiya, 
House no. 104/241 Roust Office G.P.O. Distt. Allahabad. 

2, 	Ajay Kashyap, S/0 P.S. Kashyap, R/o 63 J.K. Fourth 
Avenue, Railway Colony Thith Road, Allahabad. 

... Applicants 

Versus 

1. Union of India, through General Manaaer, Northern 
Railway, Railway Board Baroda House N. Delhi. 

2. Chief Commercial_Superintendent, N. Rly Baroda 
House, New Delhij 

3.' Divisional Railway Manager, Northern Railway 
Allahabad. 

4,1 Senior Divisional Commercial superintendent. 
Northern Railway Nawab Yusuf Road Allahabad. 

.... Respondents. 

6. 	Original Application no. 32 of 1993 

1. 	Qamrul Hasan, A/a 29 Yrs Sia Late Sri S.N. Hasan, 
Ric 121Dariyabad, Jogighat, Allahabad. 

APPlicalb 

Versus 

1. Jnicn of India through Genial Manager N. Rly, Rly 
Board Baroda House New Delhi. 

2. Chief Commercial superintendent, N. Rly Baroda, 
House, Nev Delhi. 

- • t acv 
4' ' 



Vers 
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3. Divisional hallway Aanage 
Nawa' Yusif Road, A lahaba 

4. Seni•r Divisional 	mmerc 
Nort ern hallway A lahaba 

	

7. 	brig nal A pplicatibn no. 

	

1. 	Vino. Kumar Sharma,' -'/o S 
Lahi: Marg, Allahahad. 

Northern  Railway 

al Superintendent, 

1782 cf 1992 

3 
ri Chabi Lal, h/o 17/A 

cant 

tars 

OP of India 
ew Delhi. 

2. 	enOral Manage N.Aly 

ivisional Bail _ay` La 

thpr-C:Nizman 

Saroda-  House, New Delhi. 

,ger, N . -Rly Allobbad. 

.... Respondents 

8. 	brig nal Applicatio 

1. shta Narain. Singh, S/0 R. 
Jtma 11, Distt. Bak Our, Si 

2. Ravi ft:a Tripathi 4/. Sri 
Vill Dharampur Gh wa, T- 

3. Ram .:harat, S/o Sir hari 
Ma 	Mau 	ma Distt. All hat-ad. 

4 
J. Singh, Rio V111 E. Post 
har.. 

S.C. Tripathi, R/o 
hsil ..phoolpur Allahabad. 

al, R/o Deogalpur, Post 

Applicant 

1. 'Jnio 
Rafi 

2. Gene 

(Bar 

of India, thr ugh se 
Marg, New Del . 

al Manager, N o thorn 

da House} New 	lhi. 

rotary Railvcy Board, 

ailway, Railway snawan 

- .5 

S 



, 
1. 	Rajendra Prasad Pandey, 5/0 Sri S.P. PandeY, 

R/o Vill Nanhoopur, p.O. pahara, Distt. Mirzapur 

plircant 

VersiiS 

    

   

 

N. Rly RailBhawan 

kern Railway,  
Allahabad. 

  

3. Chief Commercial superintendent. 
(Baroda House) New Delhi. 

4. Divisional Railway Manager, Nort 
D.R.M. Office Nawab Yusuf Road, 

  

  

b. 	Senior Divisional Commercial Superintendent, N. Rly 
D.R.M. Office, Allahabad. 

... Respondents 
4. 

9. 	Original Application no.352 of 1992 

1. 	The Jnion of India through General Manager, N. uly 
-New Delhi. 	 _ 

The Divisional Railway Manager, R.' Riy Allahabad. 

ior Divisional Conmercial Supdt —N l_ -PRM 
face Allahabad.--": 

a-cpundents 

10. Original Application no. 430 of 

1. Rajendra Kumar, Sio Sri P.N. Jai 
Gandhi Nagar, Mutthiganj, Distt. 

2. Ramesh Chand, 3/0 Sri Late Hari 
Luker Ganj, Distt. Aliaabad. 

1994. 

sawal, R/o 225 
Allaha bad. 

Lal, R/o 19/216 

... Applicants 

Versus 

1. The Onion of India through the General Mena:ger 
N. Rly Baroda House, New Delhi. 

2. Divisional Railway Manager, N. Rly Allahabad. 

3. Senior Divisional Commervial Superintendent. 



N. Rly, 
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llahabad. 

• 

Respondents 

11. Ori inal Applicatibn no. 400 of 1994 

: •rs S/c Sri R.N. Singh 
R/o 183-Alopibagh, Allahabad. 

1. 	Ram Niranjan singh 

Shashi Srivas 
astava, R/o 1 
ha bad. 

vat  
hingh 

A 26 Yrs, D/o Sri V.N. 
as Khothi, Alopibagh, 

3 

2. Km. 
Sri 
All 

3. Din 
R/o 

sh Kumar, A/a 3 Yrs, S/0 Sri G.S. Lal Srivastava 
Village 8. Post Sindh•ra, Distt. Mirzapur. 

Applicents 

Vertus . 

1. Uni 
Rai 

2. Chi 
"ew 

3. Div 
Yus 

4. Sen 
N. Rly, Allahabad 

away, Railway oard, 
.n Of India, trugh 

f Personnel Officer N. Rly, Baroda House. 
Delhi. 

sional Railwa Marla;";-r, Northern Railway, Nawab 
f Road, Allah bacL 

or Divisional Gommer ial Superintendent 

... Respondents. 

enteral ::lanag=r, Northern 
aroda House. N. Delhi 

S 

12. Original Application no. 399 of 1994 

1. Kadir Ahmad, 5/0 t Abd 
R/ 182/K/1, A.D. 

ri 
Colon 

2. Brijosh Prasad, S o Sri 
R/•93-Matiyara h•adm Al 

1 Shafoor Khan, A/a 30 Yrs 
RajrDepur Allahabad. 

arain Prasad, A/a 26 Yrs, 
pibagh A ilatiabad. 

3. 	Ka leth Singh, s/ Sri R m Bali singh, a/a 37 Yrs,- 
R/• 129 Alopibag.  Allahabad. 

Narain 
Ilaha 

at Sip 
d Sou 

D/o 
Road, 

4. Rajesh Kumar, S/0  
54 Golonelganj, 

5. Ar n Kant Srivas 
a/ 3 Yrs R/o A 

6. Km Vibha Sarswa 
R/ 133-BC, Lead 

Prasad, a/a 28 Yrs, R/o 
ad. 

sr: M.P. Srivastava, 
re, k_mbagh, Allahabad. 

.R. scirswat, a/a 32 Yrs 
Railway Colony Allahabad. 

7. 	Km Abha Sarswat D/o S.R. Sarswam, a/a 27 Yrs 
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4. 

R/o 133-2C, Lead Road, Hailway Colony, Allahabad. 

Ravi Shankar Srivastava, s/o Sri prem Kumar, 
A, a 26 Yrs, R/ ) 130—C/51—L 1,,airoop—pur, 

... Applicants 

versus 

1. Inion of India through General Manag-r, N. F.,1 Y. 
Railway Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, N. Rly Baroda house, 
—ew Delhi. 

3. Divisional Railway :.ariaT,Ter, N. Rly, A llahabad. 

4. Senior Divisional Commercial Superintendent, N. Rly 
Yusuf Road, Allanabad. 

.... Respondents 

13. Orignal Application no. 397 of 1994 

i. 	piyush Kumar Dwivedi S/o K.K. 	 A/a 29 Yrs 

R/050—A Madhwapur Allahabad. 

2. Rrmesh Saran s/s Hari gh,nker Lal, A /a 34 Yrs 
R/o C-27/273-8, Indian press Colony Jagatganj, 
Varanasi. 

3. Rajeev Kumar Srivastava, S/0 P.M. Lal, a/a 30 Yrs 
R/o CK-63/209—A Choti piyarie District, Varanasi 

4. Amulya Kumar Gupta, Silo Sri N.K. Gupta, a/a 30 Yrs 
R/o 174 Furana Katra, Allahabc-d. 

5. Surendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill. & 
post Halimpur, Distt. Varanasi. 

6. Rakesh Behati Srivastava, S/0 K.B. Srivastava, 
A/a 26 Yrs, R/o 12 Ghas—Ki—Satti, Khuladbad, 
Allahabad. 

7. Priya Kant srivatava, S/0 Sri A.N. Lal, a/a 3.3 Yrs 
R/o S-1/64-2G Chupe—Pur, Distt. Varanasi. 

8. Fraveen Kumar S/o Sri .prakesh, Wa 28 Yrs R/o Shiv 
3/13—K-8, Nawalpur Colony, y,eerapur Basahiee, 
Varanasi. 

... Applicants 

Versuss 



2. Chief 'ersonnel Offier, No 
House, New Delhi. 

3. DiNdoi 
Yusuf 

1-  

4. senior Divisional Co mercia 
Nawab usuf Road, A lahaba 

nal Railway M nager 
oad, Allahaba . 

Yrs, S 
r, Pos 

o sri Ramji Prasad 
t Mughalsarai, Distt 

S/0 S 
waha B 
anasi. 

i Cheddi Ram R/o 
esti) Post Chandhasi, 

A pplication no. 12 7 of 1993 

dur, s/o Sri henna, A/a 28 Yrs, R/o vi 11 

V\- 	- - 

thern Railway, Baroda 

Northern Railway, Nawab 

Superintendent N. Rly 

// 8 // 

  

  

Union of India, thro gh Gen•ral manager, N. Rly, 
Railway Board, Barod House New ?Delhi. 

1. 

... Respondents. 

14. Origin 

1. Rajend 
Singh, 
Allaha 

2. Dharam 
Viii. 
Distt. 

1 A -pplicatior no. 1 

a Prasad , A/ 24 Yr 
R/o drill Khap ti, Po 
ad. 

pal Singh, 	32 Yrs 
hambir Singh ur (Sa 
Varanasi. 

02 of 93 

s/o Sri 	Hahadur 
t Khapatia, Distt 

• S/0 L.R. Singh, R/o 
can) P.O. Aurai, 

3. MaheSh 
R/o Mo 
Varapa 

4. Munna 
Vi41 

Mugals 

1. Union 
Baroda 

2. Chief C 
House, 

3. Divisio 
Allahab 

4. Senior 
Office 

15. Urigina 

1. 
	Lal pah 

Prasad, A/a 3 
alla ;arsuramp 
i. 

al, A/a 29 Yrs 
Chandhasi (Khu 
ria. Distt. Va 

h Gene al manager, N. Rly 
i. 

intend nt, N. Rly, Baroda 

Rly Eawat Yusuf Road, 

eccial Superintendent, DRM 

ReF,pondents 

Versus 

ivisional Com 
Allahabad. 

f India, throu 
House, New Del 

mmercialSupe 
ew Delhi. 

al Railway M4ager, 
d. 

... Applicants 
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Bhawarohi, F.U. sindhaur, Distt. Mirzapur 

2. Kishorilal, S/o Jhanna, A/a 32 Yrs R/o Viii. Dhawaroh:, 

P.O. Sindhaur, District Mirzapur. 

3. s/o Jhanna, A/a 30 Yrs, R/o Viii Bhawarohi, 
P.U. Sindhaur, Distt. Mirza ur. 

44 	 zp 4.1 praSad, Sjo Sri Siavnatl, Prasaci, A /a 32 Yrs 
R/o Vill & 	baraini, Distt. 	id ur 

5. Ram subhag, 3/o sri D. Singh, A /a 27 Yrs, R/o 
vill Murahuan, P.O. Shikarganj Distt. Varanasi. 

6. Sunil Kumar, 3/0 Sri Bansni Lal a/a 31 Yeras 
r/o B.F. 285 Ravi Nagar Colony, Near Kali Manir 

ug ha ls arai 	̀'aranasi . 

... A  iicants. 

Versus 

	

1. 	Union of India through General Manager, N. Rly Rail- 
way Board Baroda House. New Delhi 

	

2. 	Chief Personnel Officer, N. Rly Baroda House, New 
Delhi. 

3. Divisional Hui lway Marla er, Northern Railway, 
Nawac Yusuf Road, A llahaccd. 

	

4. 	genior. Divisional Commercial superintendent 
Rly, Navab Yusuf Road, Allahabad. 

Respondents 

16. Original Application no. 873 of 1993 

1. Santosh Kumar Dv.ivedi, S/o Late Sri R.M. Dwivedi 
R/c Vill & Post sindthora, District Mirzapur 

2. Randhir 	S/o S.N. Singh, r/o vill sultanpur, 

P.O. Makhmet.,  ur Distt. 

3. Virendra singh, s/oSri S. sinjh , r/o Viii Rampur 
post RumpurDhamave Ditt. AlLhbad. 

Jitendra Bahadur Sin§h, s/o sri A.Singh, r/o 
vill and post Rampur Dhamava, Distt. Allahabad. 

	

5. 	Ran Vijai singh, s/o S.R. Singh, r/o vill L po:t 
Rompur Dhamava, Distt Allahabad. 

	

6. 	Vinay Ku.7:ar singh,s/o si ::ahesh Singh a/a 22 Years 
r/o vill L post hampur, Dhamava, Distt. Allahabad. 

	

7. 	Eodha singh, s/o sbi R. Bahadur, r/o vill chadpur, 

N 
. • 40 



II 
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post Bhite 

B. 	ham 
post 

9. Kunw 
Badi 

10. Ragh 
Chur 

11. S.C. 
Ma hi 

12. hard 
Dist 

13. Ajai 
Sriv 
Mirx 

14. Arran 
Kare 

15. Kunw 
Beli 

16. Rama 
Dhamava, 

ra, Distt. Fa ehpur. 

ripal Singh s/ sri A 
Bhitaura, Dist . Fate 

r Rajendra Sin h, S/c 
Madari, Post S swan, 

endra Pratap s ngh, S 
yani, post chu iyani 

Mishra, S/0 R. . Mish 
dinpur, Distt. Alland 

ar, S/0 Ram silhgh, r/ 
. Azamgarh. 

t 
Kumar Srivasta a, S/o 
stave, r/o Vil & pos 
i.,ur.  . 

N. Pat Fathak, s/o s 
li Allahabad. 

r Surendra Sin 
Madari, post S 

. Singh, R/o Vill Sahimapw, 
pur. 

sri j.B. Singh, a/o 
istt. Allahabad. 

o sri V.Singh r/o vill  
istt. Fatehpur. 

a, r/o vill Jathi Post 
ad. 

vill and Post Kaunia 

sri (Late) saheb Lal 
Sindthora, Hitt. 

ak, r/o B-24 G.T.B. 

e h, S/o J.B. Singh r/o Vill 
Distt Allahabad. 

h singh,Js/o M sing 
	r/o vill and post Rampur 1 

istt A slahaba 

17. S.K. Gupta, S/o K.14. Gupta, r/o 4 HB/1O7 3 nga "agar 
Colo y Varanasi. 

18. Hish muddin, S/0 sr Saha ddin, 
Maga Colony Allahabad. 

... Applicants 

Verst-!s 

r/o 537—A Ghanshyam 

I. Unio 
Rail 

2. Chia 
Hous 

3. Divi 
Nawa 

4. Seni 
N ort 

of India, t ough j neral Manager, N. RA( 
I; ay Board, Ba oda Ho se, N. Delhi. 

Personnel Of icer, forthern Railway, Barcda 
New Delhi. 

icnal Railway 	, Northern Railway, 
Yusuf Road, llahab d. 

r Divisional ommerc al Superintendent, 
ern Railway A lahaba . 

... Respondents 



• 	Ao, Original A ppLicat on no. 779 of 1993 

1. 	
Sahesh Kumar, S/o sri H. Lal, r/c New Lasker Line, 

ijurana Baihrana, 
... Applicants 

Versus 

	

1.- 	The Union of India 	
ogh th General Manager, 

northern Railv..ay, Ba
t
rod
hr

a
u 
 House,

e 
 New Delhi. 

2. The Divisional Railway Manager, Northern Railway 
Allahabad. 

3. The S•`nior Divisional Gommercial Superintendent 
Pprthern Railway Allnabad. 

4. The senior Divisional personal Officer, N. lily 
Allahabad. 

5. 
The Senior Divisional Accounts Officer, N. Rly Allahal 

... Respondents 

12. Original Applcation no.746 of 1993 

1. 
Samarnath Singh S/o Salik Ram c/o vill Kureh—Khurd, 
P.O. Mugalsarai Distt Mugalsarai. 

2. Om prakash Sharma, S/o Late Sri puttoo La 1 Sharma 
446 r/o vill parshurampur (sikatia) p.0. 
Mugalsarai, Distt Mugalasria. 

... Applicants 

Versus 

1. Union of India, through General Manaier N. Rly 
Railway Board, Baroda House. "ew Delhi 

2. Chief personnel Officer, N. Rly Baroda 
N. Delhi. 

3. 	Divisional -i lway Manager N. Ely Allahabad. 

4 	Senior Divisional Commercial Superintendent, N. Rly 

Allahabad. 

Respondents 

Original Application no. 530 of 1993 

1. 	Ramesh Chandra, S/0 Sri R. Charap,r/o vill jmarganj P.3. Raipur, Tehsi Machlishahr, District 
Jaunpur. 

- 

Allahabad. 

4 

House 



// 

2. 	Satya 
Ramp 
Dist 

/1 12 

prakash, S/0 
r Sawai, P.O. 

Jaunpur. 

dhya, -/a 30 yrs r/3 411 
ajupur Tehsil Machlishahr 

3. Jamu a Prasad, s/o 
Tehs'l patii, Distt 

4. _Sri 
Vi11 
Tehs' 

am Singh s/c s 
Behdaul Khurd, 
1 patti Distt. 

rinath 
pratap 

i Mura 
P.O. S 
pratap 

r/o Gopalpur, p.o. Rampur 
arh. 

i, a/a 29 yrs r/o 
rwan Misirp ur, 
arh. 

Lal r/p vill Banbirpur 
hater Distt Jaunpur. 

5. Uma hanker, s/o sr Chote 
P.O. Raipur, Tehsil Machli 

6. Laxm n Singh, s/o s- 
Khur, p.o. Surwan 
Dist Pratpgarh. 

7. Girj Shankar, s/o 
r/c ill Vanbirpur, 
Dist . Jaunpur. 

1 i Murali, r/o will Behdaul 
sirpir, Tehsil Patti 

ri Ch to Lal A /a 31 yrs 
P.O. faipur, Tehsil Machlishahr 

8. Raje 4ra Prasad, S/ 
P.O. Raipur, Tehsi 

9. MU]. Lal, S/o Sri 
Raip r, Tehsil Mac 

10. Hira 	spa Sri 
Raip r, Tehsil Mac 

sri am Lal, r/oUmarganj 
Machl' shahr, Bistt Jaunpur. 

..ath r 
	villUmarganj P.O. 

lishah District Jaunpur. 

r/o vill Umarganj, P.O. 
Distt. Jaunpur. 

am Nat 
Tishah 

... Applicants 

Vers 4s 

1. Unio of India thr ugh General manager, Northern 
Rail ay Railway Bo rd, Ba oda House, New Delhi. 

2. Chief Personnel Of leer, orthern Railway, Barod4 
House, IJew Delhi. 

3. Divi tonal Railway manage 	N. Rly Nawab Yusuf 
Rao. A11ahaD6d. 

4. Scnipr Divisional DorAmerc al superintend:nt, N.Rly 

. . . Respo nde nts 

Ira. Cri inal ApplicatiOn no. 479 of 1993 

All hacad. 

Shi , Shenker, S/0 
{Os :;aura Distt. 

Har Shanker, s/o 
p os Rampur, Distt 

Ram Bahadur,. S/o s 
Baz r, post uukun 
pra apgarh.  

an Lakitin, r/o vill &chduu1 Khurd 
Tatigarh 

ri Chrttey Lal, r/o vill Banvirpur 
Jaunp r. 

asagan 
mch n Lal, rio Purabi Bardahi 

Tehsil patti, Distt. 
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Ram Ashrey, S/o sri Ram Adhar r/o village Sukhan 
Misirpur, Post Suvanea, Tehsil Patti. Ditt pratapgarh. 4.  

5. 
Vibhe Shanker, s/o sri Chottey Lal 	

viii 

Banveerpur, post R_mpur Distt Jaunpur. 

6. 
Ram Khelewan, s/o sri Kandhai. r/o vill Sawai Rampur 
Post sarai Bika, Distt. Jaunpur. 

7. Ram Dahadur, 	
sri RJm Abhiiash, rip vill 

pun Kharaarai, Post suvnasa, Distt. pratapgarh. 

B. 	
Ramshc:nkc2, S/o sri. Chottey Lal, r;o Danveerpur, 

post Ram.Jur Distt. _eunur. 

5. 	
Lalji, spo sri Matapher, A/o vill Meerpur, 
Madhupur, Bistt. Jaunpur. 

10. Shesh path, s/o sri Mata Saran , r/p vill & post 
Silaudhi, Distt. PrataAarh. 

Versus 

1. 
inion of India through General Manager, N. 
Board Batoda House, New Delhi. 

2. 
Chief perosnnal Officer, Northern Railway, Saroda 

House, New Delhi. 

3. Divisional.Railv.aY, 
Allahabad, 

4. Senior Divisional Commercial 
Northern Railway A llahabad. 

Respondents 

2f. Original Ao0.ication no. .416 of 1993 

sri Ram Naoina sinjh r/o 
no. 702 C,::ugalsarai, Distt. 

2, 	
Ramesh, S/0 sri Ramji r/0 vill & p.0,.parshusamp ur 
sibtian post MLga/sarai, Distt. Varanasi. 

3. 
Ashok Kumar pandey, s/o sri almiky pandcy r/o 
Sibtian, Parshurampur, P.O• Mugalsarai, Anna ar 

Distt. V.ranasi. 

4. 
Prem Kumar Srivastava, 3/o sri SX. Srivastava, 
r/o Loco Colony (Zr. no. 128—K Mugalsarai, Distt 

Varanasi. 

5. Dilip Kumar Sinha, s/o sri Deep N arair Lal, 
Distt. 

R/o Har)ur Colony Lr. no. 694—A ;:iugalsarai,  

Vararftsi. 

14 

cost 

AP licant 

hly Railway  

tanager, Northern Railway 

Superintendent 

J. 	Kishan Singh, S/o yard Colony L. 
Varanasi. 

.•. Applicants 



// 14 

Vers u4 

1. Unio of India thro 
Railway Board, Baro 

2. Chie  Personnel Of ,  f 
Haus 	New Delhi.  

gh Gen 
a Hous 

cer, N 

ral Manager, N. Rly 
New Dir lhi. 

rthern Railway, Baroda 

3. Divisional Railway anager  
Alla abad. 

4. sernor Divisional Co.1 mercia 
Rail y, Nawab Yusu Road, 

21, Crigi 'al Application no. 1 

1. 	Santo h Kumar s/o 
colon Ali..)arh. 

Northern Rally:ay 

Superintendent, Nor tern 
„lla habad. 

:,:espondents 

6 of 1992 

Sharma, r/o 146—A Loco 

... Applicant 

I. Uninn 
3arod 

2. Divis' 

3. Seri o.  
Allah 

Versus 

of India throw h the 3eneral man:-cer, N. Rly 
House, New De hi. 

oval Railway M nager, N. Rly Allahabad. 

Divisio.ial Co mercia Superintendent, N. Riy 
bad. 

Respondents 

1. 	:;us hi I 
60 Bhe 

1 it pplicaition no. 1 

Kumar Pandey,4s/c Ft 
dari Sttion R4. Jeun 

oti Saxe.na, 	o Sri 
hauraha, Kamp r. 

03/92 

R.N. 
ur. 

pandey, 

Saxena, 99/3U3, sisar,lau 

flPpli CjtntS. 

Vers us 

f India throu h Gene 
House, New Da hi. 

isional Railw 

al manager, N. Rly 

er, Northern Railway 

%XV" 



Respondents 

• 	 15 // 

Allahabad. 

3. 	The 5; nier 	 Comme r cial supdt. N. Rly 
DRM Office. Allahabad. 

Responoents 

24a  Original Application no. 1715/92 

1. Indu craPha pander, 	sri S.N. Pandey, r/o 
94/1A Calla Bazar Tilharganj. Allahaba:. 

2. Smt. :Tc"h•r-f 	';,/o Sri 0.P Mishra, r/o 
R 	J 62. Bhandari Staton ;toad, Jaunpur. 

, Applica nt 

Versus 

1. Union of India through General mana•77er„. Rly 
Borada• House, New Delhi. 

2. Divisional Railway Manager, N. Rly A ll Habad. 

3. Senior Divisional Commercial supdt. N. Rly DR1 
Office , Allahabad. 

... Respondents 

24; Original Application no. 133/93 

1. Kripa Shankar, S/o Sri V. Nath, Vill Mata—Ica—pura 
F.O. Ram Nagar, Distt. Allahabad 

2. Umesh Chandra, 5/0 Sri 3. Prasad, R/o Vill Tikari 
P.O. Bhamni Hitar, Distt. Allahacad. 

Applicints 

Versu=. 

1. Union of India through General Manager N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahebad 

3r. Divisional Commercial Superintendent, N. Rly 
DIEM Office Allahabad. 

174111111111.11briall -  tar • 
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20. Origin 1 Ap.lication H. 51 

1. 	Sri Kr shna Nand Pat k, 5/ 
vill. maon, P.O. Sa ibganj 

_2. 	subi t 	s/o S.K. 4e, Ir/ 
Road, aunpur. 

Versus 

/93 

Sri T. Pathak, r/o 
Distt. Varanasi 

'Jma KUtir, Station 

... Applicant 

1. Orion 
Barad 

2. Divis 

3.. Sr. D 
DRM 0 

of India through Gene 
House, New De hi. 

onal Railway mknager 

visional Superintend 

al Manager N. Rly 

N. Rly, Alla ha bad. 

t Commercial N. Rly 
lice, Allahaba 

Respondtnts 

a. Origi al Applicaion no. 77 /93 

1. scra A446, Prakash Mishr , Vo ri R.S. Mishra, R/o 
76 Krishna Na ar, Ke dganj, Allababad. 

. • . Appli cant - 

Vers4 

1. jnio Of India thro gh Gen ral Manager, N. Rly 
Baro a House New De hi. 

2. The rivisional RailWay Manager, N. Rly 

3. Si•D visional Comme cial uperintendent , N. Rly 
DRM f -fice Allaheb . 

Res..ondents 

Ori inal A pplicaon nc. 

Shan i Kumar Mishr 
Gha a iost Karcha 
Present 'Address 13 a, P.S — Tula 

s/o 

   

2. Raie dra prasad Mi sra, S 
Vil Kasidahan, Pi t Nath 

3. Ano•p Singh, s/o 	S.P. 
Sam "agar Bhojpur, P.S. 

_ 
Ver US 

• 

A lla habad. 

46'7/93 

.A. Mishra, r/o Vill 
Karchana, Distt Allababad. 

Ham Bagh A llchabad. 

o Sr" D.P. lidshra 
ipus , Dilstt. Varanasi 

SfEr7h. 	Vill. and P.O. 
too, Distt. PrataQgarh. 

Appliccts 
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1. 	
Union of :Inia through General !.;anager, 

Baroda Hous
d
e, New Delhi. 

Go 	
Divisional Railway .Manager, N. Rly Allahabao. 

	

3. 	
scnior Divisinal Commercial Superintendent N. Rly 

Allahabad. 

	

4, 	
Senior Divisional personnal Officer, horthemn 

Railway Allahabad. 

5. 	
Senior Divisional Accounts Officer N. Rly 

Allahabad. 
... Respondents 

al. Original Application no. 1028/93 

1. 	
Rajesh Kumar Tripathi, S/o Sri R. Iripathi 
R/o 35A/7/1, Jayantipur, Dhumaggang J;llahabad. 

Applicant 

Versus 

1: 	Union of -
India through .L:neral i:,anagc:: N. 1,1y 

Baroda House, N. Delhi. 

2.  Divisional Railway ::anager, N. Rly Allaha
bad. 

3. 
Senior Divisional Commercial Manager, N. r

.iiy 

DRM. Office Allahabad. 
Respondents 

%O. Original Application no. 1243/93 

1. 	
Shiv Prakash Dubey, S/0 S.D. Dwivedi, r/o Ville 
rawapura (Kakraha) P.O. Fatehpur, Distt. Mau. 

... Applicant 

Versus 

1. 
Union of India through General Manager N. fj.y 

Baroda House. New Delhi. 

2. 
Divisional Railway .canager, N. Rly Allahabad. 

3. 
Senior Divisional Comnercial manager, N. Rly 

Allahabad. 
... Tiespondents 

_.16 

• 



Applicant 

Versus 

f India throgjgh Ge 
House. New De hi. 

nal Railway *lager 

visional Comm4rcial 
bad. . 

eral. Manager N. Rly 

N. my Allahabad. 

Superintendent N. Rly 

... Respondents 

1/92 

R.K.L. Srivastava 
llahabad. 

... Applicant 

eneral manage rs 	Rly 

N. Rly Alla he bad. it 

pdt. N. lily. )11M Office 

1 ApplicationR.1c. 1 

Babu, S/o Gha sit La 
ad. 

09/92 

) 65, Nakhas Kona, 

hmad, Sho Sri 
ad. 

hma 	r/o 553 AttarsuiYa,! • 
Ahrar 

Applicant 

Versus 

• /7 

// 18  / S 

3.f. Origin 

1. Pawan 
A, Aza 

2. Arun K 
Vill./ 

   

   

1 Application no. 13 2/92 

   

umar pandey, go Sri S.S. Pandey, R/o 161/5 
Nagar, South Melaka 	Allahabad. 

mar Singh, S/ Late ri Ramkant Singh, R/o 
.0. Kaju, All haPad. 

1. Union 
Baroda 

2. Divisi 

2. 	Sr. :) • 
A llah 

31. Origin 

Suresh Kum 
r/o 36A/60, 

1. The Un 
Baroda 

2. Divisi 

3. Sr; Di 
Allaha 

1 Application no. 15 

Srivastava, 	Sri 
Judhwal, Tilh rganj 

Versus 
II 

on of India t rough 
House. New De hi. 

d nal Railway Manager, 

isional Oomme4cial S 
d. 

... Res jc ndents 

3g. Origin 

1. Sharda 
Al la ha 

2. Asrar 
Allaha 
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1. Union of 'India though General Manager Id. Rly 
Al la habad. 

2. Divisional Railway Manager, N. Rly Allahabad. 

3. Sr. Divisional Commercial,Supdt. N. Rly A llahabad. 

... Respondents 

34. Original Application no. 1628/92 

1. Vijai Kumar Sinha, sic) Sri D.N. Lal, r/o Hapar 
Colony Cr. no. 694—A I.I.ughalsarai. 

2. Sunil Kumar Sinha, S/o 	V.N. Lal, Rio Cr. no. 
693—B Eapur Colony mugalsarai. 

3. Narayan Dutt Dubey, S/o Late Sri K.D, Dubey, r/o 
131-3H, First Avenue, Railway Colonyi, smith Road 
Allanabad. 

... Applicants 

Versus 

1. Union of India, through General Manager, N. Rly 
Earoda House. New 

2. Chief Commercial superintendent, N. lily Baroda House 
NeW Delhi. 

3. Divisional Railvay gamanger, N. Rly Allahabad. 

4. Sr. Divisional Commercial supdt. N. sly Allahabad. 

. Respondents 

35. Original ApHli cLti on no. lo3V92 

1. Llithic sh Kumarshra, s/c, 	■.1.shra 
r/p 	Baohambari Hoed, Tilak Nagar, Allahabad. 

2. sharad Dhyani, s/o Late Sri G.P. Dhaydni, r/c 
C/o 3.P. Dhayani, Prayaq sangit 	12—C Karnla 

hru Road, ,,113habcd. 

3. Ramji Verma, S/c Sri. ii,N. Verma r/o House no. 
173/B hallway colony no. i subedarganj, Allahabe... 

ri.pplicants 

• - 2c 



Versus 

f India through Gene 
MOW Ce hi. 

2. The Di 

3. Sr. Hi 
D.R.1 Of 

isional Rail•ay Mona 

sional Commie Supdt 
ice Allahabad)  

315. Jrigiral A pplicatid 

i. 	sudhi Ku:nut' /sto Sr 
Road, New Yar, Distt 
101 	nd Bagh old B 

Versus 

no. 1 

Hrida 
patna 

iharan 

1. Union o 
Baroda 

2. Chief C 
'House 

3. Divisio 

4. Sr. Div 

// 20 // 

Versus 

-India through Genera 
use, New Del . 

mmercial supe4ntende 
w Helhi. 

ial Railway Manger N. Rly Allahabad. 

sional Co-simerc al Su•dt. N. Rly Allahabad. 

manager, N. Ely 

t 	Rly Baroda 

S 

:),espondents. 

344 Origins Application no. 17- 3/92 

1. Vinod K mar S/o Sri RHY. Ram r/o C 757, GTB Nagar 
Karen. Allahabad. 

2. Virendra Kumar, S/o 	R.S 
1003, illapur, Allaha ad. 

3. ,san:Say,  titer Srivasta 
r/o 1 B/5A, Chakia, p.0. GT 

Rau' E/0 23/B/76/0/ 

sthR.p. Srivastava 
Nagar, Allahabad. 

. Applicants. 

al Manaier, N. Aly 

e 	F. Rly Allahabad. 

Northern Railway 

... Respondents 

21/92 

a Nordin south of Janta 
present Address. 
Allahabad. 

... Applicant 
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cf 'India through 3neral Vianager, N. Rly 

Earoga Lcluse. New Delhi. 

2. Divisional Rai lv.ay Manager, N.Rly 

3. 
Sr. Divisional Commercial Supdt.L. ly Allehabad. 

4. 	
Sr. Divisional personnal Officer N. Rly Allahabad. 

5. 
Sr. Divisional Accounts Officer, N. '1;ly Allahabad. 

despondents 

• 

3 . Original Api.di-,:tion no. 1822/92 

1. 	Arun Kuma
r, 3/o sri G.P. Srivastava, r/0 101, 

Old vhaiharana Allahabad.  

Versus 

1. 
Union of India through the General manager, N. Rly 
Baroda House. Allahabad. 

2. Divisional Rai lv.ay :',anager, N. Rly Allahabad. 

3. 
Jr. Dvisional Commercial Supdt. N. Rly. A

llaapad. 

4. 
se. Divisional Personnel Officer, N. ,%ly Allahabad. 

5. 
Sr. Divisional Account: Officer, N. Rly Allahabad. 

.. Respondents 

39. Original Applicaion no. 1825/92 

1. 	
Virendra pratap Singh, 3/0 R. Singh, X/o ::Airahan, 
post Shikarganj, Distt. Varanasi. 

Virendra Bahadur Singh, 3/o Sit R.B. Singh, R/o 
Viii i-rempur, Post Chakia, Distt. Varanasi. 

3. 
Prased, s/o Sri Laiji, a/o Vill Murahan, Post 

shika oanj, Distt. Varanasi. 

4. Er j Raj ',lathy, s/o sri B.R. Yadav, R/o Vill 
MJrz:han, post Shikarganj, Distt. Varanasi. 

5. Krishna Murari, Singh, :3/0 sri R. Uurat, r/o 

viii 	han, 	Shikerganj, Distt. Varanasi. 

6. 
Sirnndra _atop Singh, s/o sri R.B. Singh, R/o 
Pre:" urpcst chakia, Distt. Varanrsi. 

QZA- 

. Applicant 



• 

Vers us 

1. Union of India throu h Gene al Hanacer, N. Rly 
Baroda House New Del 

2. chief commercial Sui4rinten ent, N. Rly Raroda 

House New Delhi. 

3. Divis onal Railway 	nager, N. Rly 

4; 	Sr. D visional Comma cial S perintendent , 

N. ;R1 	Allahabad. 

... Respo nd en ts 

Origi al Application no. 1.31/92 

I. 	-Alok 	 o }Sri. 	
P. Sinha, r/o 233, 

1d airahana;  Allahabad. 

tstava, Si _JST.i. 
Trdia Phavrapur ::14-1Mma, 

Vers 

1. Undo of India thr ghien ral manager, N. Rly 
par° 'a House, New L lhi. 

2. Divi ional Rai lway iManage 	N. Rly Allahabad. 

Sr. pivisional Comnliercial Supdt. N. lily A llahab 

... Respondents 

Ai. Ori final Applicatin no. 83/92 

1. 	shwetank Verma, 	
Sri B P Verma, r/o 25, Ghas ki 

Sat i, Khuidahad. Allaha•ad. 

Applicant 

Versys 

1. Union of 1nida thr ugh G-neral r.anager N. hly 
Da da house, New •elhi. 

2. Gen ra 1 manager, . Rly, Rai lway Bhawan (Baroda 

e), NL•In. 	Ihi. 

Prakagh, r/o 36/51 
gangi-A Ilahabad; 

A?-licants 

- 23 
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3. Chief Commercial Supdt. N. Rly, Rail Bhawan, 
Baroda House, New Delhi. 

4. Divisional Railway Manager, N. Rly, DRM Office 
Allahabad. 

Sr. Divisional Commercial Supdt. N. hly, Allahabad. 

... Respondents 

42, Original ko.illicati or no. 643/94 

I. 	shiv Dayal pandey, a/o Late Sri Pt. Krishan Pandey 
r/o Block no.27/10, Labour Colony, Naini Alla habad. 

... Applicant. 

Versus 

1.:  --The Union of Inida through General Manager, N. 
.Baroda House, New Delhi-. 

2. Divisional 'Railway MEan 	g 	 ndlahns 

3. Sr. Divisional Commercial Manager, N. Rly Allahabad. 

Repsondents 

43. Original Application no. 61/94 

1. 	Santosh Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs. 
r/o Vill Kanharpur, p.j. Khardan, Distt. Varanasi. 

... Applicant 

Versus 

1. union of India through General „tanager, N. sly, 
Baroda House, New Delhi. 

2. Chief Commercial Supdt. N. Rly 13aroda House, 
New Dpi. 

3. Divisional Railway Manager, N. fly, Allahabad. 

4. S. Divisional Commercial Supdt. DHM Office 
Al la ha bad. 

Respondents 

we 

- 14 
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no. 39 /93 Origi al Applic6tli on 

    

.1. 	Anand Singh, S/o Sii S.L. S non, r/o 
Colon} Allahabad. 

524—A, Traffic     

2. Raj K• mar Singh, S/io, Sri M. Day° 1 Singh, r/o 5— 
iA.G. ?.era, Allahalid6 

3. .ai P aicash Singh, so Sri • ,.D. titingh,•r/o 5 L.G. 
2,:arg,, Allahabad. 

4. Santo h Kniar singh, S/o Sr M.D. Singh, r/o 5— M.G. 
Marg llaha Lad. 

S.K. inDti, S/o N.B. Singh, r/o 13/3 Karla Bdo 	4 
Colon 	.41a habad. 

6. amesh ;rata,: Singh, /p Sri K.P. Sin,.::, Retd. 
-princ pal p.B. inte .1.-,o11.9 e. pratapo,rh. 

7. 3unil Kumar singh, silo sri J.E. Singh, r/o vial.
Gujar a, Test iirayadeeh, D stt. Fratapoarh. 

Ant! :u Jar sina, S • Sri I .P. Singh, r/o vi 11. 
±- z----jular a, post 'ire 	a. i St.t. Fr ata pg4r. h■ ___---. 

n_ Adtikari ,'._ 	r.3. .N. Adhakari, rT s, 
oco Colony 	5T-rta Q. 	

,
-- 

L to 
10. Sunil Kumar Barua, i/o Sri J.C. Barud, r/o 39 R.N. 

Nagar Allahabad. 

11. Aajai Kumar Srivast va, 3/• 1 sri R.B.L. 3riv,stova, 
r/o 152 Balua Ghat, Alla ha! ad. 

12. ;:: uk es b Kumar Srivas d\a, s o Sri U.S. Srivastava, 
R/o 123 !,;atiyara Ro d, All baba . 

... Applicants. 

versus 

1. 	ljnio of India, thr 
ai iv ay Goad, 'dared 

ugh Ge eral Mandoer, 	Rly 
House. New Delhi. 

2. C'he 
New hi. 

3.  
3. 	Divisional Railway ..an.ger, N. lily Allahabad. 

4, 	Sri. Divisional Combercial supdt., N. :11y 
A 11 habad. 

l ,.espondents 

4g. Ori g nal Appli cdtio no. .33/92 

ilatnj , Sio Late Sr La la R 	r/o 61A/i Teliarganj, 

Personnal Officer, N fly Barclay House, 

Al la ha bad.  
Apr, li cant 

- - 25 
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Versus 

	

1, 	
inio7, of India, through General and ier, N

. Rly 

Beroda House, Tykew Delhi. 

	

2. 	The Divisional Raily !,,%ana.,?er, 
	hly. Allanabad. 

	

3. 	
sr.•Divisional Commercial Supdt. N. Rly Allahabad. 

... Respondents 

4. original Application no. 706/92 

1. 
Dipak Kumar Singh, s/c Sri (Late) B. sincid, r/o 
1B/8A Bhanahambri Road, Allapur, Allahabad. 

2. Akhter Naim Siddioue, S/o Sri 1 ,J. Sidoigue, r/o 

174 New Mehdori Colony, Allahabad. 

3. 
t4ohd. Kaleem, 6/o sri Amir Uddin, r/o Vill patulki, 
P.O. Kanehti Distt. Allahabad. 

4. 
Dilip Kumar, s/o Sri A.P. Srivastava, Rfo 9 Elgin 
Road, CiVil Lines, Allahabad. 

5. 
Km. Shashi Sritrastava, D/o Sri L.N. Srivastava, 
r/o 347, L1G Govindpur Colony, Allahabad. 

6. Suresh Pratap Singh, s/o Sri Ram Nesh singh, r/ott. 
Vill Chand Kamshiya, P.O. Khutj 	

Khera, Cis 

Allahabad. 
... Applicant 

Versus 

1. 
union of India through Secttory, Railway Board, 

Bali::,arg, New Delhi. 

2. General Manager, N. 'Rly Railway Bnavan, (Baroda 
House) new DThi. 

L (darod House) Allahabad. 
Chief COmmercial Supd. 	Rly 	

Bhawan 

4. 	
Divisional Railv.ay :.tanager, N. 'Rly, Allahabad. 

5. 	sr. Divisional Commercial Supdt. N. Rly, 
Office, Allahabad. 

.iespondents 

Original Ap t.. 
licatich no. 643/92 

- • 2_& 
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rteo, 3/0 Mew 
bad. 

  

• 
1. 	Ram 

/Allah 
Lel, 0 71 A Dale Alla-ur, 

 

 

• Applicants 

1.  
Earod 

2. Divis 

3. Senio 

Vers 

of India tbro gh Gen 
House, New DiIlhi. 

ona 1 Rai lway danager 

Divisional Ccipamerci 

ral ::.anager, 	Sly 

N. 	Allahac•ad. 

1 supdt. N. Rly AllahaT A. 

• . Res pondents 

4G. Origi -1 A pplicati4n no. 

1. Raj K mar .71shra, S o Sri 
26/10, Shiv Kuiti 	-ial 

2. Frank .ichard Menes 
94/37, Old Mumfordg 

31/92 

.K. 	r/p 
hawan, Allahabad. 

Sri 	Menesse, 
la baba d. 

• Ap, licant. 

e, s/0 
ni, A 

1. Union 
Riil 

2. Cvis 

AI1, m 

3. sonic 
Nhav,ab 

VeDS u4 

of India, th lough .3 neral Manaoer, N. Sly 
hawan, Baroda.: House, New Delhi. 

onal Railway :ianager N. Ely DRM Office, 
bad. 

Divisional COmmerci 1 Supdt., DRM Office, 
Yusuf Road, Allahoba • 

... Respondents 

19. Crigi al A pplicatiOn no. 36/92 

1. 	Praka h Chandra, Pa 
Vill 	Post Dubawal 

... Applicant 

Vers u4 

o M.D. Pandey,r/o 
Allahabad. 

1. 	Union of India, thr ,l ,h 
New lhi. 

3ener 1 manager, N. 
ouse New 

retary, Railway Poard, 

lway Bha•an (Baroda 

- - 27 

L. 
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3. Chief Commercial 3updt. :':. .R1yRailway Board, 
1:ew Deli. 

4. Divisional Raily manec, 0. 	-.2X.1 Oflice 

Alh,haucd. 

Divisichal Commercial supdt. N. R 1  

Alla ha bad. 

Respondents 

Original Application no. .Y80/92 

Gulab 	5/0 haT!,Daur, ./a vill. Sc napur, P.O. 
F.U. Senapur, Distt. j(n)UFL.j1, 

App cant. 

VCISjS 

Union of India throigh General ;:.ana er, N. 
Earcda House. iew Delhi. 

2. 	Divisi?nal Railway Y.anacel, L. ly, Allahabad. 

3. Sr. Divisional Cc mercial supdt. 	Ely, DRM 
ultice, Allahaoad. 

Res,:ondentr,  

51. Criginal Applicetim no. 961/92 

1. Durgesh 	 s/o sri C.F. ishra, R/o 
4.33—KL Kydganj, Allahabad. 

2. Fermeshwar. Prasad Trivedi, s/o Sri R.K. Trivedi 
r/o ]16—A Bahadurganj, Tnakur Din Ka Hatha, 
Distt. A llanabad. 

;:ohdnra prasad 	s/c Sri K.F. Mishra, r/u 
577—i. Nai Basti, Pieta Nagar, Distt. Allahabado 

... Applicant. 

Versus 
1. Union of India thrbuuh General :ianager N. Ely 

Baroda House, Lew Delhi. 

2. Chief Commercial Supdt•,N• Ely Baroda House, New 
D,lhi. 

3. Divisional Bailv‘ay manager, N. Ely Allahabad. 

4. Senicr Divisional Commercial Supdt. Did:". Office, 

1. 

N. El)? Allahabad. Rer.pcndents 
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• 

   

52, Original Application•7/92 

1. 	Dines 1 Prased Pande), S/c ri H.N. pandey, r/o 
vill. 3elwan, P.O. 7ahara D1E,tt. :111- zapur. 

... Applicant 

VersuS 

1. 	Union of India throtOgh Ger. ral :.ianager 
New lhi. 

	

2, 	Divis onal Railway t anaier No. illy eilleinabad. 

	

3. 	Sr. 	visional Cavi-iircial ip,dt. N. Ely tillabab6d. 

... Respondents 

Original Applicatio0 no. i 03/92 

I. 	Krish a Lal 5/o Sri G. 3ah 
G.p.I.c. Ooripound, *liahah 

r/o 12/14 
d. 

  

2. ; ben re Singh s/c) ri U. .ingh, r/o 2/45, Hama Nand 
N4i.gar, .latiyara Rcra 3, Alia, ur, Allahabed. 

3. Hari Shanker Singh, k/o Sr item yiutar 	r/o Hari 
2/45, Rama Nand i•..agOr, ;:tat yera Road, Allahabad. 

5g• 

4. T 4  •hadur Ram, s/ 
2—C, Baghambar 

dra Nath,s/o Sri 
abad. 

—A 

5. age 

Sri D.1 Singer Ram, P./0 
Road, Aiia xur, Allahabad. 

Dudh Nath, r/o 535, Colonel 3u 

... 	licants. 

• 1. 	Unio 
Baro 

2. Divi 
Alla 

.Vers4 

of India throjgh Jeneral 
a House, blew D.Uhi. 

inal Railway ia ra ,er 
a bad. 

:anager, 	aly 

Northern Railway, 

3. 	Sr. iivisicnal Commercial  Supdt., N. Rly Allr.hauad. 

Ros.vonaents 
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tion no.1207/92  

upta, 5/0 Sri Raja Ham Suvta, 
-a Dui iding , Leader 

54. original Appli 

1. surcs h Chandra 
r/o 2 /3, 

2. pertho Saithi Dobdar, 
pur., find habao 

Srj
4  

/ ./ Sn. n. C. Dobdaa:, 294, 

npdlic.n ts. 

iiKoor 

Versus 

1. union cf India thr ugh :Jenera 1 	na:er, 1. Fay, 

Ei.ar oda Noose, :.1. Delhi. 

2. 
Divisional Railway ;,tanager, h.. Lily Allahabad. 

3. Sr. 	
Commercial 3341.. N. Rly Allahabad. 

Respordcnta. 

54. origianal A pi,lioation nu. 1345/92 

1. 
KrishanaKant Srivastava, S/o Sri (..ate) ;.,:unni Lal 
Srivastava, r/o Rama Nano Nagar, Bhardv:a j Furam 

Allahabad. 

2. 
scnt. is ha .,ani srivaslaara, 1'./o Sri D.C. Srivastava 
r/o 520i(1. Kydaanj, Allahabad. 

3. 
Racesh Srivastava, S/o SJl Kripa Shonkar, r/o 
72— C/2, I.iatiara Road, Bharadwaj puram, Allahabad. 

Shc.n Shyam Singh, S/o :1-1 j.i. Singh, Rio vi 11 Naraya 
npur, post shivgarh, Distt. Allahabad. 

5, 	
Brijesh Kurnar.Panday, S/o sri S.K. Pandoy, 
r/o z+6, Kincha 	

prasad, Halviya ::agar, 

Allahabad. 
kpp licants 

versus 

1. Jni Al of -I ndia throlgh T,eheralana.-..jor, N. Rly 

Paroda House, New Delhi. 

2. 
Divisional Railway :.ianajer, lily, All,habad. 

Sr, Divisional Commercial su dt. N. Rly, Allahabad. 

—ammmmire- 

Respondents 

- -36 
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50. Origi Applicatior no. 1344/92 • 

   

    

I 
1. 	Vinod Kumar Stivast va l  S/o Sri R.P Srivastava, 

r/o 7 1, :uir Road, nejapui, Allahaoad. 

... Applicant 

Versua 

1. jni:m of India thro gh General ;Janaoer, N. Rly 
Earcda HoIse, New D lhi. 

2. Divis na. Railway ;Onager N. Rly, A ilahabad. 

3. Sr. Dvkional Commercial Supdt., N. — ly Atlonabac?  

RespondEls 

57, Original A:,plicaion no. 1230/92 

1::14auddin,.s/o Sri .S.H lean, ddin, R/o 
731/ , Shanshyam lyalOar, Rcilmiy Colony, A llahabad. 

2. 	Dheerendra Nath saxOna, s/o Sri Deena math Sc:xena 
R/o 6-21-47 Raman. Ka Pura, Sialem Sarai, •ilahabad 

... Applicants 

Vers u 

) of -India thro gh General manager, N. 
a House, New 	Ihl. 

2. Divi ional Railmay :-Imager, N. illy Allehabad. 

3. sr. n ivisioncl Commercial Superintendent, N. Rly 
Alla .abad. 

respondents 

5§.. °rig nal / rk.hcat:lor no. 1239/9 

1. Preen Shenker, 	tlri G. :Jh“nker, r/o d6/31 Kala 
Dard•Him latgano, Allanabad. 

2. Keene hur_r iath Sharka, S/o SIi Ram 131— iircla Nagar 
Luck ow. 

... :Applicant. 

Versts 

1. 	- nio of andia thrdgh General :.anager. R. ray, 
a House. Alla aLad. 

ioral Railway Manage..., N. Rly, Allahabad. 
\Vv. 
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3. 	Sr. Divisional Commercial Supdt. N. lily Allahcibad. 

.itespondents 

59, original Application nc. 647/92 

1. 	Varun 	lautar - shukaa, Sio Sri 	Shukla, r/c 
79 A ninhazpur, Beni Ka Hata, All.:haaod. 

licant 

Ve rs us 

1. Thi an of 3ndia through ‘,3,ne 	ia:Dcr, N. Rly 
Rarccla House, flew Delhi. 

2. Divisional Rai lway 	nag er , N. jay, Al la na bae . 

Divisional Commercial icupdt. N. 1:ly 
la ha bad. 

... Respondents 

r- 
Ap; licaticn no. 4'94/951 

1. 	Suresh Kumar s/o sri Tulsi Ram r/o 25, Lukas Gard 
Alla habad. 

▪ .. 4LY.licant 

Versus 

1. Jni n of :nida through General Manager, 
Earoda House, New Dtlhi, 

2. The Divisional RaIlvay Manager, N. Rly, Allahabad. 

The Senior Divisonal Caa^excial Supdt. N. Rly 
Allhabad. 

. Divisi :na 	2rs orinel Of cer , N. lily, Al Lana bad. 

• Sr. Divisional Ac-o,ints officer, N. Rly Allahabad. 

▪ Res.wndents 

4a.l. Original ApplicatiDn no. 495/92 

1. 	Ranjni Kant Patel, 3/0 sri Cnandra shekhar, R/o 
2, Rama 4and Nagar, Allapur, 

Applicant. 

- 32_ 
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Vets 

 

   

1.- 	Jnio 1 of India thro b the General :6ahager, N.,.111y 
c rope :;cause, New Delhi. 

2. Divi :Loral Railway 4anage 	N. 'ray Allaabud. 

3. seni o Divisional 	mmerc al supdt. N. Rly Allahabad. 

4. Sr. ivision ai Per nnel •fficer, N. Rly Allahabad. 

5. Sr, ivisional 	Lints 0 ficer, N. Rly Allahabad. 

Responorts 

6/. Oil n i ApplicatiOn no. 13/ 2 

1. 	Pra•ha Shankar Yad1v, S/o Sri R.F. Yad6.,v, r/o 
10 hron hill PK.)ad, Alla:-  bad. 

Sr.

Ii  

.. Applicant 

Versps 

1. 	n of :ndia thr ugh Ge ieral AcEiacer, Y.. Rly 
Pan da House, NFw elhi. 

Div sior.ul Rai1v.ay i••31-.1jer, E. Ply Allahabad. 

 Divisional Comeercial Gupdt., N. illy Allahabad-

sr. Divisional per snnel 'fficer, N. Ply Allahabad. 

5. 	Sr. Divisional Accpunt 0 ficer, N. Rly Allahhad. 

... Respondents 

6 

;;;ZIL Ori inal Appliccitipn no. 507/92 

1. 	girl Kuriar Srivas'ava, S o jr' V.K. Urjvastava, 
r/o Ely Quarter,s• bc-.- dar -  n i, ilLYabiad. 

2.  

3.  

4.  

2. -Era  ash Citc.ndra P rwcY. ./o 3 LJ A•1" 1 `rdc ' r/3  
191 34 	racp ra, 

3. Rah sh prctap Sin h, s/o Sri P.P. Sin h, R/0  
vill 	P.O. Kotva Tehsil r hulr r, Disit Allahabad. 

4. 	Bhc.atji Kh re, S 
Allzhcbad. 

/ 0 Sfl .F. Khare., IVO oo-D-Ahiyapir 

... Applicants. 

Ver JS 
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1. 	Unipu or Jndia through Secretory._ RalFivoy Board 
all:Lhav,an, :ON, Delhi. 

"ener&I joager, N. hli I.aroda Youse, New Delhi. 

.J • 
	;Lief COMME rcial suodt. 	 rcda house, 

-ew Delhi. 

4. Divisional Raljw 	r N. 	31,1 Office, 

AllaLabad. 

5. senior Diviicnal Commerdiul Supdt. N. hly AlIchabad. 

6. StatiOn Supdt. 	hly AllahaOad. 

Nesponuen:s 

6A. Dricinol ,Lp ication no. 632/92 

i e 	L',alava Kant, sic cri S.K. srivastava, r/o 323 
Daghambari :iousinL Scheme, eharadwajpur&LL, ,L113h*Jr, 
Allah-Mod. 

• • • 	A scant 

versus versus 

1. Union of India, thro mL JJ 	era. anaoer, N. Rly 

haW Dalhi. 

2. Divisional hallway : nager, N. hiy, .--.11aLcbad. 

o. 	senior- 	i s 	-1 commercial Supdt. N. 
hiy Aliohabad. 

Respondents 

Dripinal Application no. 476/92 

shusril i(umPI srivas:ava, 	sri iLoksh 	prasac 

Lijv stava, r/o 155 laoaL:Liaari 6r ih hiraman Yojna, 
hiluriapar, 

Versus 

1. Onion of India throinh Scne al L ) oer, N. Railway 
Saroa Noose, New Daihi. 

2. Divisional Tially _ L ana - cm 	. 	ix 	AI'JLabad. 

3. Sr, Divisional commercial.  SuLdt. , 	• hly Allahabad. 

4. SI. Divisional persar:nel Officer, N. lily Allanaaad. 

Divisional Accoints O:fficer, N. Dly 
Allahabad. 

..• ypspondents - - ,y i 
9-e-h- 

5.  

♦  
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66: Original Applicat] r no. 477/92 

1. 	Aran Kumc,r, S/0 Sri Cyan chand, 
DePoh, AiLhabad. 

... Applicant 

vers 

I. 	Uni:r of 3ndia thro 
Baroca House. New 

Divisia al Railv.y 

Sr. Divisional Comm 

Sr. Divis iOna1 p er 

	

5. 	Sr. Divisional Acco 

oge Original Applicatio 

I 

1. 'alp rdra Singh, sio 
Sa !aldih, P.S. sdk 

2. Ra esh ;:umar Singh, 
Ta t)ur Post sakald!.4i 

gh General _anager, . Rly 
'hi. 

,ana:7e , f. 

rcial Supdt. i.. Rly 

snnel ()Meer, N. Rly AI a:abad. 

nts. Lfficer, N. Rly •llahabad. 

Respondents 

no. 221/93 

i C. Singh, r/o Tajpur Fos. 
Distt. Varanasi. 

0 Sri R.N. Singh, r/o 
•• Sakaldih, Distt. Varanasi. 

... Applicant 

Versus 
on --if India thrOu h General ;:ianager, I.. #ly 
lwey Board; Bar* House. New Delhi. 

f Commercial 

3. Difisionai Railway 

4. Si. Divbional Ccmme 

t. N. Ely baroda House. 

nagor, N. illy AlloHbod. 

ial Supdt. 	13.y 

Respuncents 

ew Delhi 

I • 	'n 
Ra 

C 

66. Original Application 

• 	Sanjay Narain prasad, 
22 Lath no. I Low 

Hari Larain Prasad, s 
viii No-filpur, post C 

no. 22C/93 

S/O Sri R.L. Prasad, 
al, :Lughalsarad. 

R.S. prasad, r/o 
araon, Distt. Varanasi. 

...Applicant 

r/o 

- 3.5 
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WI-CMS 

1. union cf Mdfa, thrcy h seneral i.lona,er, N. Riy 
harlv.lzY board, bncdo Nous. :\cv; selhi. 

,
O 	Chief commercial Sundt., R. illy Ear0da Hause, 

2.  

Nev., D€ ihi . 

Railk\'ay ;,..ana?er, • ,J_Dhabad. 

sr. Divisional Soc..mercia., Supdt. 1,orthern Railway, 
Allahabad. 

Les Indents 

69. 219A3 

flat Sfhdh Yadav, s/o Sri 	iadev, 	"ill. 
puratargqai, 	Suhansa, 1J s1i 2 asti, 
PIatapga:1“ 

• 

2_• na Spanker Yadav, 
Behdaul Khurd, P.O. 
Pratapdarh. 

3/0  .317:1 
Gaura, 

R.L. Yadav, r/o vill. 
Tehsil Potti, Distt. 

alb 

3.
r. J, an Prakash, 3/u r. R. Dular, r/o `Jill. Behdaul 

Khurd, P.C. Ca..:Ia, Tehsil ratty. pratapg&rh. 

4. 	Vdoudev, 5/0 K. 	Yadav, r/o "ill. Kudia—ka—pura 
Tehsil '.:achchalisahar, Distt. jaunpur. 

... Applicants 

VEICJS 
1. Union of :Dela through General Manager, No-rthern 

Railway Railvsi .card, Bar-na 

2. Chief Commercial Sapdt. N. Fay, baroda louse. New 
Delhi. 

3. Divisional Railv.5y 	 RI/ Aiiu abaci. 

4. 3r• Divi,icnal 	 Supdt. iA. 

• .• 	.nos)onoent=. 

74 	cridianl Application no. 197/93 

1. 	Chet sinah, 	Sri Rai ahadur Singh, r/o "ill. 
Inarcaon, 	somraha, Distt. Vurar.dai. 

TiLlv 	 - s/0 sri R.P. N:i3hra, 	r/o 

7i.11 	 pust Deo-ciahti, Distt. 

3. 	".'rood 	3indh, c/T: 3.1 	 r„ 0 
2 

Yin R23:J, post samradh, Distt. 

- 



• 

Original ApplicatI 

// 

4. aake h Chandra Tri 
r/o ill. 3hisa4.,u 

Shya Krishan PJiv 
vill Topo, 

athi, 
a, Pos 

di, s/ 
D  

/0 	c.s. TriHthi; 
Saiddaad, 

,/ 3Li V. Dwivedi, 1/ 
stt. AllahaLdd. 

Vets 

• • • Applicant. 

1. Jni0 of India thr 
Rail ✓.ay phawan, Ba 

2. 0:.ie commercial S 

3. Divi ional 

4.  

ugh ":n 
oda 

pdt. 

1,anage 

0011617C ac. 

ral TAanaiLi- , 
Sc. ...ew D,Ihi. 

:oda 	i.ev. Delhi. 

hly aAliah0ba6. 

al, s,.ipdt. L. Rly, 

... Respondents 

71 al, 

1. prem shanker, S/0 
Tola, Allahabad. 

2. Sanjay Kumar, Sriv 
sri astava, r/o 16 

3. Sautem Adhikar, 5/ 
Doc- Colony Allaha 

4. Jag ish Prasad Sri 
Sri' astava, rie 97 

62/93 

Pandey, Ijo 45 Garin 

s/o sii (Late) R.P. 
sohhbatiabagh, Allahaad. 

N. Adhikari. r/o 695,3 

s/3 Sri ( —ate) !C.F. 
ala, Allahabab. 

Sri td 
ad. 

astava 
A, Kar 

5. 	Raj ndra Salasat, 25/o sl p.s. Sarasv,t, r/o 
63 ariwan Tcla, f‘lahaLa,. 

4 
U. 	m Prakesh srivast va, 3/c Sri p.1.. 51ivastav3, 

i 
/0 En (54) 3agha hbari Colony 3/3 Allapur Allahabad. 
, 

7. 	ALti lesh Kua.er srvasta\a, C/0 Sri T.1\:. sliva:tavc: 
, /t)  545/3 7,h.:-, shYE.:;1  ::agar hailay c,10ny Aliah,:*ad. 

tOSh i∎U::-,5r sri:0:-L;v3, ;.,/ c jr: .C.3. sriv..?s,,ava, 
i/o 9111 Sar”oday-  kagar, AliahaLdac. 

a;p. )ricuni s_ivas 
I/ ;- .1.1 SELVDCZy.  

10. Nee a3 Kumar Wrma 
150 I22—A 

s.c. sfivacta,.'a, 
, AilshatJa6. 

i K.S. 'or ma, r/o 
Alichabad. 

alts. 

Jni n of India th neralaanager, N. aly 

- -37 



-r•allway board, 	
rode :louse, Ai: v Dr..._  

Ch-jef personnel ,_.:leer, 	
9  r -thilvJJ,, , 71eircd 

:uuse, Lew Dclhi. 

clv:idFia 	TAailwa 	
7.;?."1,91' 	. : ly, 	aliaLe„. 

4. 	SeriOI L
1 N15i0II01 ccmmercial 

AllahaLad. 
..• iiesb;o: ants 

• 

1 • 	.:6M, 

2. 	Thailene.ua 5R.hi veic.c., S/0  511 5.1'. \cme, 

.. Km. IALL;eshvi, 
 

,Ipplbagh. 

51141—AL9E li, 	g 	 todr 

:‘amen and liagar., Allahata. 
J/0 Sri Ram Das,  

 r Alaho 	

/o r,,z—, 

/:) 

,:,ac,. 

I/O

Kumar sivastava, Jo Sri 

I 	
177 ;..etira 1-,:,ad, iClahabad. 

.-.iesh KjMC:r, 3/0 3.:1 S.P.L. Srivastava, 
r/e 

5.S.C.1.. Siivaetova, :audamadih, :I:Jr:Lea. 

O. 	Awods KII:iic-
;2 Sirgb, Sio SI:: jr.sinh, r/o surahiya, 

eh  
post •onsdih, -sictt. 'aallia. 

Anjoni Kamer 
;rivaste.ver do sli tr.i. Ilvasteva, 

r/o 28—A Kri5han „E.O_1, 
AilahaLad. 
	

ealcrishya T. Loth, r/c 54D-73 rl.,_ 
b. 	Karun,:sh Kumar, 3/0 311 

1•Eig:.a, Allahabad. 

Shjam Fra%ah crivostova, s/c Ill P. La; do 
•i.  EWE; 54 Barjhembari Colony, Allahabod. 

Lolit KJT[13r, s/o s3ci Irem KUbDr, 
r/u IG/11 Yew 

sohbatiabagh, Allahabad. 

Versa!,  

Jr•lon 	lr.iia thraugh 
	 :anager, 

Baroda house, 	belhi. 

2. 	
Chief personnel Officer, a,. 'as Y. PaioCa House, 

hew Delhi. 

Divisional 6 	■,.anagei, 	 Allahabad. 

seniai 	
coaKidiel sJpdt. 	hiy :,11aabad 

,-,osLonaents 

%t\ 

	 3s 

ileaUun no. 161/p3 

P.L..Yadav, u/o 164—A 

srivastavo, 

5. 
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73. 	original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, 
Shri H.M. Mishits, r/o 23/47/107 B 
Indrapuri Colony,Allahpur, 
Aalahabad.- 

Applicant 

1. Union of India 
Manager, N. Ha 
Off ice Baroda  

ersus 

hrough Genral 
way Head Quarters 
use, New Delhi. 

Respondents 

ORDER(RESBRVED) 

JUSTICE S.C. SAKSENA. V.0  

This bunch of 711 51tses in all involve almost 

identical questions of fa t and law and reliefs also. OA 

83 of 192 is being treated as the leading O.A. The number 

of days et working varies in each of the Oak and broadly 

the peritd of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegatiens made by the applicants in the month of Janua9 

1982. 

2. 	The applicants a 

the period, indicated by t 

of January 1982 0 Bs.15/— p 

that on the basis of Railw 

they made redresentation r 

Volunteer 

17.11.86. 

3. 

*,th 
Reliance for the 

43411441410 *Ls 

Ticket Collector 

leged/ that they had worked for 

m in the various O.hs7 in the month 

r day. The aliOlicants allege 

$ Board's letter dated 6.2.90 

garding their re—engagement as 

since they had worked prier to 

laim is based on the decisions 

in a few 0.ks prefexte& 

...P3g 

  

I! 

S 
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by prsons similarly circumstanced. The applicants, 

therefole , have sought a relief for a direction to the 

iespondents to re—engage the ai_plicant: as Volunteer 

Ticket Collectors or Y.)tile Booking Clarks as par Extant 

Rules. They -h-eve--a=-so in "some petitions prayed that a 

direction be issued to the respondents to Lake the peti-

tion7,Is on duty and pay back w. aoes from 10.12.90 till 

the date when they first presented themsElves for engage- 

ment. 

	

4. 	The respondents have resisted the petition and have 

filed a counar affidavit as also a supplementary counter 

affidavit. 

	

 

5, 	The applicants have filed a rejoinder affidavit. 

The applicants have admittedly not re—engaged after their 

short stint ranging between 5 to 18 days in the month of 

January 1982. The Railway Board's circulars dated 6.2.90 

is annexed as one xure Al to the leading 0.A and have 

also been annexed in thl some of the 0..45. A p_rusal of 

the said letter shows that in the lioht of the judgment 

dated 26.8.87 of the Central Administrative Tribunal, 

Principal Bench, New Delhi in U.A. No. 1174 of 1984(Neera 

Mehta and Ors Vs. Union of India and Ors ) and dismissal 

of the SLF No. 14613/87 by the Hon eble Supreme Court 

on 7.9889. The Railway Board has decided that the 'cut 

off' :'ate for being considered for absorption in 

regular employment against regular vacancies earlier 

prow dad to be 14.8.81 will be substituted by 17.11.86 

Paragraph 3 of the circular- letter is the anchor sheet 

for the claim in she present O.A which reads as under:— 

 

...p40 
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▪ In regard to candidates engaged as Mobile 

pie 2,• 	, Shri B.B. Paul, 

ndontsraisod a prelimin 

barre1 y time, laches4a 

q0. 	The learned min 

have net been engaged of 

submitted that the Railw 

does net govern the appl 

for a period between 5 to 

Collectors. He further s 

not discharged censoquent 

by the zonal Railways as 

Booking Clerks 

dipsentinuanco 

Railways, as a 

17.11.86 or an 

same effect may 

Booking Clerks 

thm Railway Sam 

employment may 

complete 3 year 

Booking Clerks 

the case of oth 

covered under p 

	

b. 	In paragraph 1 

iBoard letter dated 21. 

provided therein was 14. 

	

I
10. 	We have heard th 

-da e 
le 

:86 

discharged consequent on 

of the scheme by zonal 
Board's 

esult ef/041,letter:  dated 

earlier instruction to the 

be re-engaged as Mobile 

s and when they approach 

nistratien in regular 

e considered after they 

Of service as Mobile 

n 'the same manner as in 

r Mobile Booking Clerks 

ra 1. • 

ttontien was invited to Railway 

.82 and the 'cut off date' 

81. 

learned counsel for the parties. 

ounsel appearing for the rasp"; 

ry objection that the 0As are 

acqusomnco. 

el urged that the applicants 

r January 1982. He further 

Board's letter dated 6.2.1990 

nts who alleged to have worked 

18 days as Volunteer Ticket 

mitted that the applicants were 

to discontinuance of the scheme 

result of the Board's letter 

tinudrieerbia taientite4 teuri 

tba- 	i0 0p41 
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years earlier and not on-the basis of the Railway Board's 

said letter. 

1C. 	The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each of the 

O.As. The applicants in support of their assertion of 

having worked in the year 1982 for a number of days indicated 

by them during the 'Kumbh mela' have boon aneexed, copy ofa  

OeitIficate stated to have been issued by one Ram Das whe 
Head 

has given out his designation as/Ticket Collector 41GI, N. R1Y, 

&llahabad. Copy of such a certificate has been annexed as 

Annexures 41/4-3 and A-4 to the leading O.A. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the working;  period of the applicants indicated in 

the cer ificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.&s. We, proceed to decide the OA in the 

light of the claim based on the provisions of the Railway 

Board's circular letter dated 6.2.90. WO, however, make it 

clear that we may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. We may take up the plea of the O.As being barred 

by limitation. Admittedly, none of the applicants initiated any-udicial  
1 proceedings in any court to challenge their 

discontinuance made in January 1982. The Central Admini-

strative Tribunal was constituted in November 1985. These 

0.t.s have been preferred in the year 1992. 

14. 	As noted hereinabove, the basis for the claim 

apart from the provisions of the Railway Board's letter 

dated 6
.2.90 is certain decisions rendered by this Bench 

. 91,& 	.p42  
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of the Tribunal. The sa 

Rajendra Kumar Srivastav 

No. 471/80 Maesh Kumar 

Ors, 0.A. No. 648/91 Mad 

and Ors. No doubt, in t 

of the applicants therei 

placed in the supplenEnt 

in several other cases a 

Tribunal a different vi 

out that the Railway Boa 

Booking Clerks and the d 
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attltWiiitgadttatilitaAtUltkifatbdaaW7:-PetttilitrArtriWitgtit 'OW 

Subsequently, the Railway Administration consideredx the 

possibility of framing a scheme in the light of the dire-

ctions given in Lalji Shukla's case by the-BA:TM-4f this 

Tribunal which was also repeated in some other O.As which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

	

fl. 	The Railway Administration in the supplementary 

counter affidavit have indicated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in gropplC0  
et 

category posts since this would militatkgainst the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in para 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re-engagement on casual or daily basis. 

	

13, 	It was also held that re-enagagement will burden 

the public exchequer and will also enlarge backdoor entry 

and will Affect reservation policy as contained in Article 

16(4) of the Constitution of India. It was also held that 

framing of such a scheme for those Volunteers who have clearly 

worked for a period of merely for 5 to de days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 

...p44 
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for that matter of any court does not give rise to a 

cause of action. It is the orders of the authority 

concerned or their inaction which give rise to.the 

grievance and the cause of action based upon this has to 

be considered for purposes of determining •whether the 

petition is barred by time under the provisions of Sec. 

21 of the Administrative Tribunals Act. 

13. 	As V.as noted by the :iladras Bench of the Central 

Aciministrative Tribunal in e decision reported in (1994) 

28 ATC pg. 2L, 'Tamil Nadu Divisional Accountants Associa-

tion and Qrs. VE. Union of India and Urs, this position of 

law has been clearly affirmed in the judgment of the 

Supreme court in 'Shoop Singh Vs. Union of India and 01-.5. 

(1992) 21ATC page 675. Before the Madras Bench the 

question of delay was raised and it held that since the 

delay has not been satisfactorily explained the C.A ;:as 

rejected on the ground of limitation alone. In that 

case an order adverse to the applicants was passed cn 

14.10.66. A decision on a similar order v.sas rendered 

by the Chandigarh Bench of the Tribunal on 1.5.91. There 

after the applicants Association moved in 	matter and 

made a representation. 5 years delay-  v:as held as fatal. 

19. 	A Full Bench of the Eirnakulam Bench of the 

Tribunal in a decision reported in (1994) 28 AlC 177 has 

also taken the view that decisions in similar cases cannot 

give a fresh cause of action and the period must be counted 

from the data the claim relates. 

...p46 
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21. 	The Hon tble Supr. 	Court in 'Bhcop Singh Vs. 'Union 

of India and Urs(Supra) ad interalia, held thatninordinate 

and unexplained delay a 	laches by itself/as  good ground 

to refuse relief to the etitioner irrespective of the 

merit of his claim. it as alsL observed that Art. 14 or 

the principle of non—disprirnination is equitable principle. 

Therefore any relief chimed en that basis must itself 

ba founded on equity and 

2*. 	We may also refer 

  

not be alien to that concept". 

to a relevant observation  made in a 
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1964-69 and represented 

their petition sought c 

parties to include their 

me Court 

Railway. They were 

'Ratan Cbandra 

ors reported in 

before the Supre-

of south eastern 

of Hon. Ikapreme recent decision 	 Court in 

India and 

The petitioners 

casual 13bourez 

to have been appointed be twee n 

ing and to give them re—employment 

ay. The basis for the claim 

few judgments rendered by the 114)ex 

etween 1975-78. They, through 

irection to be issued to the opp, 

names rn Live Casual Labourers 

R,2c;istex after due scree 

according to their senio 

amongst others and was a 

court in 1985 andM87 direting the Railway Authorities to 
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(i) .tether the petitioners/entitled as a 

matter of right to reemployment. 

(ii) whether they have lost their right, 

if any,Oue to delay. 

2L 
	

While dealing with the said question the 

following observation 	made :-  

" Delay itself deprives a person of his 

remedy available in law. in absence of 

any fresh cause of action or any legislation 

a person who has lost his remedy by lapse 

of time loises his right as well". 

23. A Full Bench of the Tribunal(PE1 while 

oeciding ).As 767 and 842 of 1989 made the follot,:ino 

relevant observation:- 

" It is not openet tc court of record to 

pass an order in respect of persons who 

are not even present before it by any 

application or petition. In this view 

of the matter the view taken in the 

case of one or more employee by a judicial 

forum cannot be it_sc facto made appli-

cable to all other employees Ln the same 

cadre, rank or situation by another 

judicial forum." 

This observation also supports the view taken here inabove 

that the judgment in a case does not give a cause of 
•who 

action to another employee,/claims to be simthlarly 

circumstanced as the applicant in other case earlier 

• 

decided. 

...p46 
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considered and it was held that the petition was barred 

by limitation.s  the cause of action having accrued at in 

July 1985. The said 0.A was filed sometime in the year 

1993. 

26. 	 The learned counsel for the respondents also 

invited our attention to another decision rendered by the 

same Division Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. Union of India and Ors reported in 1994(1) ATJ 

pg-84. 

21. 	 The petitions before us are cleArly barred 

by limitation as provided in Sec. 21 of the Administrative 

Tribunals Act. The provisions of the Railway Board's 

letter dated 6.2.90 is not attracted and applicable to the 

applicants. 

2$. 	 Admittedly, the scheme haw; been given up 

since after 17.11.86 and is no longer in force. This fact 

cannot be lost sight of. The applicants therefore, cannot 
the 

be granted/relie4prayed for by them. The applicants also 

raised a plea that one Shri R.N. Shorey and 12 Others Volu-

nteer Ticket Collectors have been included in the approved 

list of 1982. It is, therefore, pleaded that the responde-

nts have been given re—engagement to some Volunteers as 

Volunteer Ticket Collectors on Pick and Choose basis. 

In the counter affidavit, it has been indicatW 

that the 12 persons named in para 4.10 of the leading 0.A 

had been re—engaged as Plabile booking Clarks and not as 

Volunteer Ticket Collectors. The allegation, therefore, 

hat been denied. Be that as it may, the applicants would 

be entitled to the relief claimed by them only if it is 

based on any statutory provision. The act of the respo- 

ndents in re—engaging a few which has been satisfactorily 

• 
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